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MEHARBAN SI NGH & ORS. Appel I ant (s)
VERSUS
STATE OF M P. Respondent (s)

(HEARD BY: HON BLE MR JUSTI CE U.C. BANERJEE
HON BLE MR JUSTI CE K. G BALAKRI SHNAN)

Date : 05/12/2001 This Appeal was called on for pronouncement of
j udgnent today.

CORAM :
HON BLE MR JUSTI CE B. N. Kl RPAL
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE P. VENKATARAMA REDD

For Appellant (s) M. Avijit Bhattacharjee, Adv.
For Respondent (s) M. B.S. Banthia, Adv.
UPON perusing the papers& hearing the Counsel, Court nade the follow ng
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Hon'ble M. Justice K G Bal akri shnan pronounced
the judgnent of this Court.

For all the reasons stated in the judgnent, the
appeal is wi t hout any merits and is di sm ssed
accordi ngly.
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Kal yani . (S. L. GOYAL)

COURT MASTER

(Si gned Judgnent is placed on the file.)



